
CENTRAL ADfIINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

No. 0.A.1476 of 1997 

Date of Order 	10.5.1999 

Present 	Hon'ble ilr,Justice S.N.illick, ViceChairmn. 

Hbn'ble Mr.B P P.Singht Administrative Inber, 

NISHAPATI (1LXiDAL 

Vs. 

UN ION OF IND IA & [iRS. 
(c.L.w.) 

For the applicant : None 

For the respóndents 	None 

OR 0 E ft_ 

- S.N. Illick' V.C. 

None appears for the applicant when the matter is called 

on. 	No. affidavit of service filed. 

2. The application is dismissed for default. No order is 

passed as to costs. 

(B.P.Singh) 	 • 	(s.N. Nllick) 
Administrative 11nber 	 Vice-Chairman 

r. s. 


